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Indian Fisheries Corporation
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*493.4

Will the Minister of Food and
Agriculture be pleased to refer to the
reply given to Starred Question No.
315 on the 27th August, 1963 and
state;

(a) whether Government  have
since received the report of the
American firm in regard to the set-
ting up of an Indian Fisheries Cor-
poration; and

(b) if so, the nature of the terms
of collaboration settled?

The Minister of State in the Min-
istry of Food and Agriculture (Shri
A M. Thomas): (a) and (b). A report
containing the recommendations from
the American firm was received on
the 1st October, 1963, The terms of
collaboration are rctill under discus-
sion and it will be difficult to say any-
thing about their nature wuntil the
terms are settled,

Chemicals

*494. Shri Shree Narayan Das: Will
the Minister of Food and Agriculture
be pleased to state:

(a) the overall position with regard
to availability of chemicals, both indi-
genous and imported, for combating
crop pests ad diseases;

(b) whether it is a fact that their
cost is beyond the reach of the average
cultivator; and

(c) it so, efforts being made to bring
down the cost?

The Minister of State in the Ministry
of Food and Agriculture (Dr. Ram
Subhag Singh): (a) to (c). A statement
is placeq on the Table of the Sabha
[Placed in Library. See No. LT-
2066/63].
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*495.

Will the Minister of Transport be
pleased to gtate:

(a) whether in view of the 12} per
cent increase in the Freight rates by
the India-U.K. Continant Confersnce,
Government have Laken any decision
to protect the interests of Indian
trade; ang

(b) if so, the nature of the decision
taken?

The Minister of Shipping in the Min-
Istry of Transport (Shri Raj Bahadur):
(a) and (b). The Conlerence has since
reduced the freight increase from 12}
to 10 per cent, The yuestion of provi-
ding due protection to sensitive export
commodities is being pursued with the
Conference, Governmen{ will no
doubt take all such steps as might be
necessary from time to time, to protfact
the legitimate interests of Indian
Trade. As a long-term measure steps
are being taken to develop our tramp

fleet,
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